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Dat

IN THE COURT OF CENTRAL ADMINISTRATIVE TRIBUMNAL

ALLAHASAD,

0.A REGISTRATION NO %1 or L%Lzlﬁf

o Al mgy@/

1 Sf ol
FORFERHISH  CRURR ORI DI RURER AR ADIACREA hg

3¢

( under section 19 of the central Administrat ve Tribunal

Act 1985 )
Makhan lal sSherme s/o Kashl prasad working es
Head clerk Concrete Sléeper plant , Subddar ¢anj

Allahabad,
s .pe titionem

W rsus

1. Union of Indi: , through General Menacer Northern

rallway BessdBarocda house New [elhi,

2« Deputy chief Enginesr Northern Railway Concrete

Sleeper plant Subedarganj Allalabad,

3. senior Engineer , Nr thern Railgay concrete

sleeper plant subddargenj Allahabad,
.....R-f—-'spénd?nts.

le Particulars of the order acainst which the

application is made,

This spplication is made against the order dated

23/7/94 passed by the re spondent repateriating the

petitioner from concrete slecper plant to Allahebad

mendal ( Engineer brxRgRx® ing branch ) allshzbad on the

post of clerk on the grand of his parent lien,

The copy of the orxder dated 23/7/94 1is being filed

herewlth @ sAnnexure nol to the xrkxxme compilation noi,

2. Jurisdictlon of thz Tribunal,

The petitione further submits that the petition is ywith

in te jurisdiction of the Tribunzl urnder section 188

29 of the central Admindistrative Tribunal Act,



